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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. MV RAMESH
Petition(s) for Special Leave to Appeal (C) No(s). 34785/2014
MS. GAIL INDI A LTD. Petitioner(s)
VERSUS
STATE OF U.P. & ORS. Respondent ( s)
Date : 18/10/2016 This petition was called on for hearing today.
For Petitioner(s) M. Gaurav Agarwal , Adv.
M . Abhi shek Sharma, Adv.

For Respondent(s) M. Sounya Kumar, Adv.
M. Vinay Garg, Adv.

UPON hearing the counsel the Court nmde the follow ng

ORDER
Ld. Counsel for t he petitioner has failed to file the dasti
proof in respect of respondent Nos. 3 and 4 despite opportunities.
Vi ewed in t hat cont ext, t he matter shal | be processed for listing

bef ore the Hon&#39; bl e Judge in Chanbers for further directions. Await
orders. List thereafter.
(M V RAMESH)
Regi strar
MG



